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IN THE HON’BLE HIGH COURT OF ORISSA : CUTTACK

W.P.(C) (PIL) No. 7118 of2021

In Re: Olive Ridley Turtles
.......... Petitioner

Vs

Principal Secretary, Forest and Environment Department, Government
of Odisha
........... Opposite Parties

REPORT BY THE AMICUS CURIAE DATED 19.03.2021

. That in order to ensure that the Olive Ridley Turtles are

protected within the Gahirmatha Sanctuary and Rushikulya
area, this Hon’ble Court vide order dtd.15.03.2021 has passed a
series of directions, including the direction to strictly enforce

the fishing ban within the prohibited areas.

. That in the night of 15.03.2021, when a patrolling team of the

Gahirmath Wildlife Range and the APR police staff were
patrolling the Gahirmatha Marine Sanctuary area, at about

10:30 pm they detected a fishing trawler in the Sanctuary area.

‘When the said trawler was attempted to be intercepted and

captured, the crew members of the trawler attacked the
patrolling staff with sharp weapons and as a result five nos. of
patrolling staff sustained injuries. Thereafter the said trawler

called upon about 10 further trawlers and all such trawlers



BN_

ganged up to drown the patrolling boat alongwith the patrolling
staff. In the circumstances, the patrolling boat has been badly

damaged (Annexure 1) and injuries have been caused to the

staff. As per the staff version, they have narrowly escaped death

on the high seas.

. A FIR to this effect has been given at the Talchua Marine PS on

16.03.2021 (Annexure 2). A report dtd.17.03.2021 (Annexure
3) has been forwarded by the DFO, Mangrove Forest Division

(Wildlife) Rajnagar, to the Regional Chief Conservator of

Forests, Bhubaneswar.

. It is seen from the FIR and the report dtd.17.03.2021, that the

accused person and his family are habitual offenders and atleast
I1 cases are pending against them. However it is baffling that
the accused persons are not being arrested and/or are being
released on bail. Even the offending boats are being released

during the fishing ban period.

. Till the evening on 18.03.2021, none of the accused persons or

their associates have been arrested, nor the offending boat has

been traced. This has severely affected the morale of the
patrolling staff and does not send a good signal to other
offenders in the present nesting season. Hence it is requested

that the Hon’ble Court may consider the following suggestions:

a. The Home Department, Government of Odisha, be directed
to provide additional sections of armed police force to the
three marine police stations i.e. Talchua, Tantiapal and

Jamboo, within 48 hours.



. The Superintendent of Police, Kendrapara, be directed to

supervise the investigation of Talchua Marine PS Case
No.0034/2021 and ensure that not only the offending
trawler, but the other trawlers and persons who connived
and joined the offending trawler are traced and proceeded
with under law. A status report may be filed by 23.03.2021
before this Hon’ble Court. Government of Odisha and
Union of India may be directed to assist in tracking the

offending trawlers by utilizing the available technology.

. Details of pending cases relating to illegal fishing in

Gahirmath Sanctuary area, and a list of habitual offenders
be provided by the Superintendent of Police, Kendraprara,

so that the trial of those cases be directed to be expedited.

. The joint patrolling staff of the Forest Department and

Marine police stations at Talchua, Tantiapal and Jamboo
may be directed to use appropriate force/measures in case

of life risk and self defence.

. The marine police stations may be provided with boats

immediately and the damaged boat be repaired within a

week.

Dt. \4 - o2 | Amicus Curiae
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IRST INFORMATION REPO

1. District {fa#); KENDRAPARA

FIR No. {(w.3.f1. €.): 0034

2. S.No. (. Acts (afdfrm) '

i 1

F3 TS & I 8

6

3. (a)Occurrence of offence {3y it azany:

IPC 1860
(PG 1860

1PC 1860

IPC 1860
1PC 1860

(Under Section 154 Cr.P.C.)
oHn 'q_EFﬂ

(T 154 25 whea vff@ ¥ aga)

P.S. (AP TALCHUA MARINE
Date and Time of FIR (.4.f. @ R sl wmm): 16/032021 19:50 s

Year (ed): 2021

Sections {ur(d})
132
353

307

427

34

WILD LIFE (PROTECTION) ACT, 1872 51

1. Day {Re=1):Monday

4. Type of information {FFHT W WHFR): Winllen

5. Place of Occurrence (SZ1%aW):

1.(a) Direction and distance from P.S.(arTt & g8 altt fgm ) EAST, 18 Km(s)

Dale From (Rim @ ):15/03/2021  Date To ( femim &ui ): 15/03/2021
Time Poerdod (waa aid): Pahar B Time From {wwg |): 22230 hrs  Time To (7 a%W): 22:30 hrs
{")Information recoived at P.S. (YT ®RT U=t WA 513 ): Date {fe=ri® ): 16/03/2021 Time {gnay: 1250 hrs
(¢)Ganera! Diary Reference (darmaen desl ); Entry No, (9f2f2 #.:008 Dato & Time: 16/03/2021 20.30 his

Beat No. :

(b) Address (um1}): Gabiramatha Marne Sanctuary

(€} In case, outside the Hmit of this Police Station, then (ufy v dftmr ¥ arge & Ay
Nameo of P.S.(U#1 &1 AR

District{State) (FFT (T7a)):

6. Complalnant / Informant (et rgaeemd ):
{a) Name (971}: Debasish Bhot
{b Father's Namo {fra an 7 -

(c) DatefYear of Birth (w=n fAfd 1 of }: 1992

{) UID No. (qamist g.)

{f) Passport No.(qraatd 4.):
Place of Issus (Wt 7 w1 e ):

{g) id details (Ration Card Voter ID Card Passport.UID No,, Driving License PAN)

s.No.m.a‘.)f td Type (U T3 & WO

1

{h) 'Add_ress (trﬂ'i):- '

Rushyananda Bhol
{d) Nationallty (Trftzem): INDIA

Date of lssue (=78 7773 & RAfA):

I1d Number (qgaTa TEn)
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N.C.R.B (.t amefh)
LLF.A {afiYgm sl omd )

i Action taken: -
| 13 taken: Stnce the above Information reveals commission of offence(s) uls as mentioned at item

No. 2.
; . [ﬁmm:q%mmammg&;mumﬁwaﬂwwﬁ.zﬂ'aﬁuumhm‘ﬂﬂ

{1) Registered the cese and took up the investigation: SREEKANTA KUMAR BARIK({| (Inspector)} for ()
{oww 2ol Ry man ot envm ¥ B fn o )

: {2) Directed {Name of 1.0.) (e Ffdverd wy am): Rank
,' No.(®.): to take up the Investigation (®} ty s oy # A3 & g Bde fean ) or (M)
! 3} Refused investigation due (o (=a & g ):

i or (& mrn gt Rva 7m)
(4} Transferred to P.S.(57T): District {fam):
on point of jurisdiction (@} & dem ¥ v grnafa)

F.LR. read over to the complalnant / infarmant,admitted to be corroctly recorded and a copy given to
the complainant / informant free of cost. (fFrumaasmi 1 gasaa! wt mafdf ug wr gvd 7R, o e pé
A 3t @ wif Ry errsal @) & mi g

R.O.AC.(am. 3t ¢ 3R) 7
14.Signature/Thumb Impression of the complainant ! informant, O,e. ZA iti )@ﬁ
(Bwraawat 1 geemeat & gen 1 a2 o Ramy 1423 809

15.0ate and\ume of dispatch to the court
(@eTE & o ) Reviw e a):

Signature of Officer in charge, Police Siation

{erimy el & pEnER)

| Name [7): SREEKANTA KUMAR BARIK
Rank{u): | {inspector)
No.(d.}




Ta,

The HC, Talachua Marine P8, Kendrmparn
Sir,

I Sri Debusis Bhoi (29), $/0-Rushyonnnde Bhai of village Champapur, PS-Byree,
Dist-Jajpur A/P- Range officer Gahirmathe W1, Ronge do hercby lodye this report with
effect that yesterdny i, an di.15,02.2021 at 08.15 PM our forester Sanjib Kumar Das
alomy with constable/435  3hagaan ‘Tudu, constablc/d44 Timotius Burh st RO,
Kendrapara, Fagols Marandi, Chanchala Maity (protestion Sqd. Member), Babu Jena and

Muadhusudan Behera (Boat driver) were performing sca patrolling at Gahimmatha Marine
bearing Regd. NMNo.

Sanctusry  with  patrotling  Trawler namely Padmalays
INDOROIMM3! 1. At about 10.30 PM onc illegal fishing trawler namely ‘*New Janani-

1 was fishing inside the Gahiramatha Marine Sanctunry (spot i.c. N 2039" 41.6% F 087’
1326.8"). The patrolling parties tried to capture the said trawler coming closed 10 it but
the said trawler's cresv members attacked with o kitchen knife and axe with an intention

to murder. As a result our boat driver namely Chanchala Maity sustained injury on his teft

leg 50 also three other members of patrolling parties namely Gyana Ranjan Swain, Jaga
| " Das and Pradecp Mandal were sustained injury. The iflegal fishing trawler smashed back
i side of our patrolling boat and heavy damage. The crew members of said illegal teawler
along with crew members of about 05 other illegal trawlers attempted kill patrolling

parties by drowning our patrolling boat with an intention to murder in the deep sca. The

accused persons obstructed our official duties and caused injury to our patrolling parties.
Fortunately our patrolling partics managed to save their lives and back to ncarby station

{Babubali Isiand near to Wheeler Isiand).

Therefore | request you {o take necessary legal action as per law against accused
persons.

__Z'—QZM—MA ved R yfrf Fnmlradl- psct
/é.a';‘{ re V"‘ij 4 cate Lff- 233 35'3/‘-“}';3/ Yours faithfully
H 2410, pn e et ef m i lePofahny U o
M/;?.z ’ rb?;ytﬂ"d{ 7‘@}“4 AjAU-L ﬂ M O‘M-O%' a0
N [ ad Lt W QuAegaly S Debasis Bhai,
OF Qb - ALy o P TESQPLD R Gt
| h Cnil ws Freed L& YN~
F ~3.- M
71;/’“

T

e ——— -
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OFFICE OF THE DIVISIONAL FOREST OFFICER, MANGROVE FORESTS
DIVISION(WILDLIFEX.RAINAGAR:KENDRAPADA DISTRICT, PINCODE-754225
CONTROL ROOM: (16729-242463 FAX NO: 06729242460 T MANID: dlamangroveldwlouGeo in

Memo No. [868 /SF-Offence <07-2021 Dated. Rajnapar the 17¢ March-2021

The Regional Chief Conservator of Forests
Bhubaneswer Circle, Bhubineswar
Sub: ‘Assauft of patrolling boat and stafT by fishing boats in Gahirmatha marine

wildlife sanctuary,

In inviting a reference fo the ebove cited subjcet it is t0 bring to your kind notice
that during patrolling in Gahirmaths marine sarctitary on $5.03.2021, the s1aiT of Gahitmatha
Wildlife Range along with the APR stffin the pnirolling boat nomely “Padmalaya™ bearin g
Regd No. IND-OR-01-MM-311 provided by Dhamra Port (DPCL). at showt 10.36PM detected
one illegal fishing boat namely “NEW JANANI<I" inside the sanctuary ( Tocation N-20° 39"
41.6” E-087° 13° 26.8")  The patrolling staff iricd io detain the said boat by approaching close
io fi but the crew.members of the fishing bost attacked the st2ff and dashed the back of the
patrolling boat with the fishing bont. As a result five members of patrolling stafT incloding the
driver sustained injury and back side body of the pawrolling boat got damaged. The crew of
fishing boai and five other Nishing boats thrésiencd the patrolling staff with i intention.
Fortunmely the pawrolling staff managed to escape  back 10 Bububali patrolling camp. The
Range Ofi":ccr, Gahirmatha WL Range has lodged FIR in Talchua Marine Police Siation on
18.03.2021, copy ol the FIR Is enclosed ns Annexure-l.

The dlleged fishing boat (gillnetter) is owned by one Makhan Mandal, 50
Nininjan Mendai of Bhedrek District and got the boat registered al Dhamr fishing base vide
registration 10.IND-0OR-01-MM-314, The szid boat had been seized eardier on 14,10.2019 for
fishing in-Gahirmatha sanciuary and a case has been booked against the boat n 2(b)CC No.
G919 arising out of OR Case no. 43G of 2019-20 of Gahirmaths WL Range. 1t was released
1o interim ciistody of'the owner es perorder Daicd 22.01.2020 of the leamed Sessions Judge,
Kendrapada. The awner has alvo funished en andertaking not o violste the provisions and nei
ta enter Gahirmatha sanctuary during inierife custody, Copy of the said undertaking 13
furnished as Annexure-,

From the fecord it is seen that the father and brother of Makhan Manda) also
nossess & number of fishing hoats. They are also habilual offenders as a number of cases have
been booked against them for fishing in side-Gahirmatha murine sanctuary. The detail of coses
regisicred againsi bonts of Nirnjan Manda! and his other son Manas Mandal is furmished
averleaf
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IND-OR-01-MM-
1298

{ Dateof OR Case. AUb)CC [ Nameof the Name of ihe Owner of the
deiection No. & Year | No.and Tinwler Trawler,
Year {Gilincteer with
T Retistration No.
30412011 17G of 2011- | 6472011 Mazx Mini Niranijen Mandal
2012 Janhnbai-2 Sfo-Sanatan Mandal
IND-OR-01~ AtGapaljew patina
_ _ MM(G)-527 PS-Banchada Dist-Bhadrak
11.02.2012 A5G of2011-. | 2472012 Maa Sona Tarani | Nitanjan Mandal
2612 IND-OR-0I-MM- | §/0-Sanatan Mandal
404 A1-Goapaljew patina
PS-Banchada Dist-Bhadmk
20422013 | 97G of 2013 | 872014 | Man Ralaxmic] Niranjan Manda
20i4 IND-OR-01-MM- | $/o0-Sunzian Mandal
' 46 At-Gopaljew patina
. PS-Banchada Dist-Bhadrak
00122014 18G of 2014~ | 8572014 Depiks-1 Niragjan Mandal
2018 IND-OR-01-MM- | S/o-Sanatan Mandal
' 473 ' At-Gopaljew patina
N _ PS-Banchada Dist-Bhadrak
27.10.2017 24G ol 2007 {.62/2017 Mahamayn-2 Manas Mandal
2018 IND-QR-01-MM- { §/o-Niranjan Mandal
857 Al-Gopaljew patina
s _ - PS-Banchada Dist-Bhadrak
05.122017 43G2017- ManMohalaxini | Niranjan Mandal
2018 IND-DR-01-MM- Slo-Sanztan Manda)
' 448 At-Gopaljew pating
. PS-Banchadabisi-Bhadrak
12.12.2017 44G of 201 7- Maa Sona Tarani Niranjan Mandal
) 2008 IND-OR-01-MM- { S/o-Sanatan Mendal
o 4 Ar-Gopaljew patiiia
_ N § PS-Banchada Dist-Bhadrak
05.12.2017 288G 6f2017. Maa Ralaxnm-1 Niranjan Mandal
3018 IND-OR-01-MM- | 8/0-Sanatan Mandal
465 At-Gopaljew patina
_ _ _ PS-Banchada Dist-Bhadrak
| 10022019 199G of 2018~ [ 1972019 | Maa Mabamnyard Manas Mandal
' 2016 IND-OR-01-MM- | S/o-Nitanjan Mandal
857 At-Gopaljew peting
_ PS-Banchada Disi-Blndrak
14.10.2019 44G of 2019- { 7072019 Maa Bhapya Manas Mandai
2036 faxmi-2 Sfo-Niranjan Mandal
IND-OR-0}-MM- At-Gopaljew patina
‘ 051 1. PS-Banchadn Dist-Bhadrak
02.12.2020 28G of 2020- | 61/2020 Mag New Bhagya | Niranjan Mandal
2051 laxmi-2 Slo-Sanaian Mandal

At-Gopatjew patina
PS-Banchada Dist-Bhadrak
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Now patroiling in Gahirmaihe is baing camied out with the r*apmmenml ~p<,mé

boat, departmental travwler and speed boat of Bhedmk WL Division, We are trying to pet 8
hired boat of DPCL, repaired within 4-5 davys 1o make it ready for patrolling,

Thiz is for yowr information amd necossipy  action,

Divisiona! Forest Officer
Mangrove Forest Division {Wildlife)
Rajnager

Memo No 1869 Dawed, 17.03.2021.

Copy forwanded 16 the Prxma;}ai Chief Canservator ol Forests{ Wildlife)
& Chiel Wildlife Wardsn, Odishy, Bhubaneswar for favosr of kind information and fecessary
action,

Divisianal Forest Officer
Mangrove Forest Division (Wildlif)
Raitmuar





